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Indian Telegraph (First Amendment)
Rules, 1873 (Hindi and English ver-
sions) published in Notification No.
G.SR. 498 in Gazette of India dated
the 12th May. 1978. under sub-section
(5) of section 7 of the Indian Tele-
graph Act, 1886, [Placed in Library.
See No. LT-5258/73.]

REview AND ANNUAL REDORT OF
NaTIONRAL SMALL INDUSTRIES CORPORA-~
TI0N, L¥D., NEW DELEX, 1871-T2

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI ZIAUR RAHMAN
ANSARI): I beg to lay on the Table
a copy each of the following papers
(Hindi and English versions) under
sub-gsection (1) of section 619A of the
Compames Act, 1956. —

(1) Review by the Government
on the working of the
National Small Industnes
Co poration Limited, New
Delhi, for the year 1971-72.

(2) Annual Report of the National

Small Industries Corporation

Limited, New Delhi, for the

year 1971-72 along with the

Audited Accounts and the

comments of the Comptroller

and Auditor General thereon.

{Placed in Library. See No

LT-5259/73 ]

—

RE. QUESTION OF PRIVILEGE—
contd,

SHRI SHYAMNANDAN MISHRA
On a point of order, Sir

MR. SPEAKER: The pomnt of
order must relate to a business before
the House. There is no business
pefore the House I have passed on
to the next item.

SHRI SHYAMNANDAN MISHRA:
You are giving a ruling which is at
variance with your Direction,
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MR. SPEAKER: I know my Direc-
tions. I do not agree. (Interrup.
tions). I am sorry. It is very diff-
cult to run this “Parltament. That
matter 15 disposed of. I have already
given my ruling.

\

SHRI JYOTIRMOY BOSU: It is not
acceptable to us, because your ruling
contradicts the Rules of Procedure
and your Directions.

MR. SPEAKER: You may not

accept it, but I have already given my
ruling,

SHRI SHYAMNANDAN MISHRA:
I would hike to go on record to say
that the Chair’s Tuling is at variance
with Direction No, 124A (2) (viii). ...
(Interruptions).

MR. SPEAKER* Each party has a
right to hold meetings and issue dir-
ections to its members.

SHRY H. N MUKERJEE: Where is
the spokesman of the Congress Party?”
(Interruptions)

SHRI JYOTIRMOY BOSU This 1s
what 1s given to the people of West
Bengal 1n the name of wheat on therr
ration cards, .

SHRI MADHURYYA HALDAR
({Mathurapur) This sand was found
in the bags of wheat given to the
people of West Bengal

MR SPEAKER.
have not allowed 1t

I am sorry, I

SHRI MADHURYYA HALDAR: I
want to produce it before you and
the House
ot A o (sme)  faeer
Folt wg dw oW o gk @y N
ATIR HFT 47 i 78 7Y ot arwersy v g
T A AT W 7

MR. SPEAKER: Shri Swell,
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" Comm, Report
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13.39 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

TWENTY-NINTH REpORT

SHRI G. G. SWELL (Autonomous
Districts): I beg to present the
Twenty-ninth Report of the Com-
mittee on Private Members’ Bills and
Resolutions.

SHRI SHYAMNANDAN MISHRA
(Begusarai): There is nobody from
the Government side to satisty wus
on this point? (Interruptions).

MR. SPEAKER: Shri Siddayya.

13.39-3 hrs.

COMMITTEE ON WELFARE OF

SCHEDULED CASTES AND SCHE-
DULED TRIBES

TWENTY-SECOND REPORT

SHRI S. M. SIDDAYYA (Chamara-
janagar): . I beg to present the
Twenty-second Report of the Com-
mittee on the Welfare of Scheduled
Castes and Scheduled Tribes on the
Minjstry of Home Affairs—Tribal
Development Blocks in Madhya Pra-
desh. (Interruptions).

SHRI PILOO MODY (Godhra): It
is a leaderless, rudderless party.

SHRI JYOTIRMOY BOSU (Dia-

mond Harbour): What is your obser-
vation about this? This is what is
supplied to the people of West Bengal
in the name of wheat. I want to place
it on the Table, I want to present it
to the Food Minister. \ ’

MR. SPEAKER You should com-
plain to the proper quarters. You
can give it to the Minister. Shri Phool
Chand Varma.

13.40 hrs.
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ALLEGED ASSULT ON MEMEET BY MADHYA
PRADSEH POLICE
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